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But in Tamil Nadu, this brain disease
is spreading unabated. It should be
made known whether any research
effort has been made by the Indian
Council of Medical Research, and
how it is being translated into
concrete  steps. Meanwhile, the
Government of India should supply
suitable medicines to Tamil Nadu, so
that the spread of biain disease is
arrested first and then eradicated.
If necessary, to secure the lives of
future citizens of our country, the
Government of India should import
these medicines immediately.

15-04 hrs.

AFRICAN DEVELOPMENT
FUND BILL

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA):
As Hon. members are aware, the
African Development Fund Bill was
passed by the Lok Sabha on 23rd
December, 1981. this Bill was
passed by Rajya Sabha on 23rd
February, 1982 with amendments. I,
therefore, move that the amendments
made by Rajya Sabha be taken into
consideration.

I beg to move :

“7That the following amendments
made by Rajya Sabha in the Bill
to implement the African Develop-
ment Fund Agreement and for
matters connected therewith, be
taken into consideration :

“ Enacting Formula

(1) That at page 1, line 1, for the

word  ‘Thirty-second” the word
“Thirty-third’ be substituted.”
“Clause 1

4) 'That at page 1, line 3, for the
ﬁgﬁr)c ' 91?1 the ‘E;\'m 1983" be

substituted,”
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~ MR. DEPUTY-SPEAKER: There
1s no member to speak.

The question is :

“T hat the following amendments
made by Rajya Sabha in tke Bill
to implement the African Develop-
ment Fund Agreement and for
matters conneccted therewith, be
taken into consideration:

““Enacting Formula
(1) That at page I, line 1, for the

word  ‘Thirty-second’ the word
“Thirty-third’ be substituted.”

“Clause 1

(2) That at page 1, line 3, for
the figure ‘1981’ the figure 1982’ be
substituted.”

The motion was adopted.
Enacting Formula

MR. DEPUTY-SPEAKER: The
question Is.

“That at page 1, line 1, for the
word ‘T hirty-sccond’ the word
“T hirty-third’ be substituted.”

The motion was adopted.
Clause 1

MR. DEPUTY-SPEAKER : The
question 1s:

“That at page 1, line 3, for the
figure ‘1981° the figure ‘1982’ be
substituted.”’

The motion was adopted.

SHRI SAWAT SINGH SISODIA:
I beg to move:

‘“That the amendments made by
Rajya Sabha in the Bill be agreed to.”

MR. DEPUTY-SPEAKER: The
question 1s:

“That the amendments made by
Ra)ya Sabha in the Bill be agreed
to.”’

The motion was addpted.



